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LEGISLATIVE DEPARTMENT : : LEGISLATIVE BRANCH
NOTIFICATION
The 29th July, 2006

No. LGL.19/2006/44.-- The following Act of the Assam Legislative Assembly which received the assent of the
Governor is hereby published for general information.

ASSAM ACT NO. VIII OF 2006 _
(Received the assent of the Governor on 27th July, 2006)
THE ASSAM APPROPRIATION (NO.II) ACT 2006
AN
ACT
to authorise payment and appropriation of certain sums from and out of the Consolidated Fund of the State of Assam
for the services of the financial year, 2006-2007.
Be it enacted by the Assam Legislative Assembly in the Fifty-seventh Year of the Republic of India as follows :-
Short title 1. This Act may be called the Assam Appropriation (No.II) Act, 2006.

Withdrawal of 2. From and out of the Consolidated Fund of the State of Assam, there may be paid and applied
msmﬁt&gtm sums not exceeding those specified in column (3) of the Schedule amounting in the aggregate
the Consolidated [inclusive of sums specified in column (3) of Schedule to the Assam Appropriation (Vote on
Fund of the State  Account) Act, 2006 (Assam Act No.III of 2006)] to the sum of Twenty thousand seven hundred
of Assam for the fifty eight crore, ninety seven lakh and ninety eight thousand rupees towards defraying the several
financial year, charges which will come in course of payment during the financial year, 2006-2007 in respect of

20053007 the services specified in column (2) of the Schedule.
. 3. The sums authorised to be withdrawn from and out of the Consolidated Fund of the State of
Appropriation Assam by this Act shall be appropriated for the services and purposes expressed in the Schedule
in relation to the said year ending on the Thirty-first Day of March, 2007.

1!

THE SCHEDULE
(see section 2 and 3)
111 12] 131
Grant No.|  Services and purposes Sums not exceeding
Appro- : Voted by the Charge on the Total
priation ' Assembly Consolidated Fund
Rs. Rs. Rs.
1 State Legislature Revenue 21,92,80,000 39,28,000 | 22,32,08,000
Capital 6,84,00,000 - 6,84,00,000
- Head of State Revenue - 2,26,86,000 2,26,86,000
2 Council of Ministers Revenue 5,07,52,000 - 5,07,52,000
3 Administration of Justice Revenue 61,93,96,000 15,03,56,000 | 76,97,52,000
4 Elections Revenue 56,35,49,000 - 56,35,49,000
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[ (2] 3]
Sums not exceeding
Grant Services and purposes Voted by the Charged Total
No./ Assembly on the
Appro- Consolidated Fund
priation|
5 |Sales Tax and other Taxes Revenue 45,73,57,000 - 45,73,57,000
6 |Land Revenue & Land Ceiling Revenue 139,57,94,000 88,000 139,58,82,000
7  |Stamps & Registration Revenue 13,41,55,000 - 13,41,55,000
8  |Excise and Prohibition Revenue 18,96,34,000 - 18,96,34,000
9 |Transport Services Revenue 76,46,89,000 - 76,46,89,000
Capital 17,88,58,000 - 17,88,58,000
10 |Other Fiscal Services Revenue 1,04,21,000 - 1,04,21,000
Public Service Commission Revenue - 3,30,04,000 3,30,04,000
11 |[Secretariat & Attached Offices Revenue 1153,82,89,000 - 1153,82,89,000
Capital 8,50,00,000 - 8,50,00,000
12 |District Administration Revenue 58,93,00,000 - 58,93,00,000
13 |Treasury & Accounts Admn. Revenue 72,42,14,000 - 72,42,14,000
14 |Police Revenue 973,58,73,000 32,00,000f 973,90,73,000
15 |Jails Revenue 45,64,37,000 - 45,64,37,000
16 |Stationery and Printing Revenue 12,63,26,000 - 12,63,26,000
17 |Administrative and Functional Revenue 174,34,36,000 - 174,34,36,000
Buildings Capital -51,50,97,000 - 51,50,97,000
18 |Fire Services Revenue 33,37,39,000 5,00,000 33,42,39,000
19 |Vigilance Commission & Others Revenue 19,45,45,000 - 19,45,45,000
20 |Civil Defence & Home Guard Revenue 46,24,63,000 - 46,24,63,000
21 |Guest Houses, Govt. Hostels etc. Revenue 6,62,96,000 - 6,62,96,000
22  |Administrative Training Revenue 2,07,25,000 - 2,07,25,000
23 |Pension & Other Retirement Benefits Re.venue 1462,68,00,000 1,45,00,000{ 1464,13,00,000
24 |Aid Materials & Equipments Revenue 16,99,47,000 - 16,99,47,000
25 |Miscellaneous General Services Revenue 6,37,38,000 - 6,37,38,000
26 |Education (Higher ) Revenue 396,60,37,000 - 396,60,37,000
Capital 5,00,000 : 5,00,000
27 |Art and Culture Revenue 68,21,07,000 - 68,21,07,000
28 |State Archives Revenue 31,36,000 - 31,36,000
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2]

131

Sums not exceeding

Grant Services and purposes Voted by the Charged Total
No./ Assembly on the
Appro- Consolidated Fund
priation
29 |Medical & Public Health ‘Revenue 965,58,58,000 - 965,58,58,000
30 |Water Supply and Sanitation Revenue 189,64,85,000 - 189,64,85,000
Capital 271,00,00,000 - 271,00,00,000
31 |Urban Development (T & CP) Revenue 112,60,52,000 - 112,60,52,000
Capital 12,30,000 - 12,30,000
32 |Housing Schemes Revenue 1,56,92,000 - 1,56,92,000
Capital 37,40,000 - 37,40,000
33 |Residential Buildings Revenue 12,30,33,000 - 12,30,33,000
Capital 10,44,52,000 - 10,44,52,000
34 |Urban Development (MAD) Revenue 45,25,73,000 - 45,25,73,000
Capital 5,00,000 - 5,00,000
35 {Information and Publicity Revenue 13,09,06,000 - 13,09,06,000
36 |Labour & Employment Revenue 57,13,81,000 - 57,13,81,000
37 |Food Storage, Warehousing Revenue 22,15,40,000 - 22,15,40,000
and Civil Supplies .
38 |Welfare of SC/ ST & Other Revenue 41 5,50,35,000 - 415,50,36,000
Backward Classes etc. ~ Capital 1,01,28,000 - 1,01,28,000
39 |Social Security & Welfare & Nﬁtrition Revenue 477,18,12,000 - 477,18,12,000
40 {Sainik Welfare & other Relief Prog. Revenue 17,22,30,000 - 17,22,30,000
41 |Natural Calamities Revenue 295,14,00,000 - 295,14,00,000
42 |Social Services Revenue 22,50,000 - 22,50,000
43  |Co-operation Revenue 31,39,96,000 - 31,39,96,000
Capital 3,47,60,000] . - 3,47,60,000
44  INorth Eastern Counci] Schemes Revenue 46,41,32,000 - 46,41,32,000
Capital 1075,41,82,000 - 1075,41,82,000
45 |Census, Surveys and Statistics Revenue 17,31,.25,000 - 17,31,.25,000
46 |Weights and Measures Revenue 5,84,36,000 - 5,84,36,000
47 |Trade Adviser Revenue 51,07,000 - 51,07,000
48 |Agriculture Revenue 321,94,99,000 - 321,94,99,000
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1] 2] 3]
Sums not exceeding
Grant Services and purposes Voted by the Charged Total
No./ Assembly on the
Appro- Censolidated Fund
priation
Rs. Rs. Rs.
49  |Irrigation Revenue 202,38,68,000 - 202,38,68,000
Capital 126,22,50,000 - 126,22,50,000
50 |Other Special Areas Programmes Revenue 15,37,05,000 - 15,37,05,000
51 |Soil and Water Conservation Revenue 29,64,29,000 - 29,64,29,000
52 |Animal Husbandry Revenue 138,37,93,000 - 138,37,93,000
53 |Dairy Development Revenue 26,65,55,000 - 26,65,55,000
54 |Fisheries Revenue 38,97,01,000 - 38,97,01,000
55 |Forestry and Wild Life Revenue - 218,58,65,000 - 218,58,65,000
56 |Rural Development (Panchayat) Revenue 416,98,31,000 6,07,0001 417,04,38,000
57 |Rural Development Revenue 342,35,92,000 - 342,35,92,000
58 |Industries Revenue 13,49,19,000 - 13,49,19,000
Capital 64,10,00,000 - 64,10,00,000
59 |Sericulture & Weaving Revenue 125,20,45,000 - 125,20,45,000
Capital 2,04,00,000 - 2,04,00,000
60 |Cottage Industries Revenue 26,30,15,000 - 26,30,15,000
Capital 1,15,00,000 - 1,15,00,000
61 |Mines & Minerals Revenue 6,62,21,000 - 6,62,21,000
62 |Power (Electricity) Revenue 166,18,24,000 - 166,18,24,000
Capital 602,71,00,000 - 602,71,00,000
63 [Water Resources Revenue 112,03,92,000 - 112,03,92,000
Capital 150,47,00,000 - 150,47,00,000
64 |Roads and Bridges Revenue 449,78,85,000 - 449,78,85,000
Capital 464,13,53,000 - 464,13,53,000
65 |Tourism Revenue 5,41,86,000 - 5,41,86,000
Capital 3,98,80,000 - 3,98,80,000
66 |Compensation and Assignment to Revenue 15,24,80,000 - 15,24,80,000

Local Bodies andPanchayati Raj
Institutions
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[1] 12} 31
: Sums not exceedi
Grant Services and purposes Voted by the Charged Total
- No./ Assembly ~on the
Appro- Consolidated Fund
priation|
Public Debt and Servicing of Debt Revenue - 2314,29,04,000 | 2314,29,04,000
Capital - 1710,10,16,000 1710,10,16,000
68 |Loans to Govt. Servents Capital 892330000 - 8,92,33,000
69 |Scientific Services and Research Revenue 2,52,71,000 . 2,52,71,000
70 {Hill Areas Revenue 14,00,06,000 - 14,00,06,000
Capital 80,00,000{ - 80,00,000
71 |Edn. (Elementary, Secondary etc.) Revenue | 3194,61,00,000 2 3194,61,00,000
72 |Relief & Rehabilitation Revenue 29,00,00,000 - 29,00,00,000
73 |Urban Development (GDD) Revenue 32,75,12,000 - 32,75,12,000
‘ Capital 45,27,00,000 - 45,27,00,000
74 |Sports and Youth Welfare Revenue 120,53,73,000 - 120,53,73,000
75 {Information & Technology Revenue 2,00,00,000 - 2,00,00,000
Capital 11,25,00,000 - 11,25,00,000
Total Revenue| 13783,95,46,000 2337,17,73,000} 16121,13,19,000
Capital] 2927,74,63,000 1710,10,16,000f 4637,84,79,000
16711,70,09,000 4047,27,89,000| 20758,97,98,000

MOHD. A. HAQUE,
Secretary to the Government of Assam
Legislative Department, Dispur.
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